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SHRI GHULAM NABI AZAD; As far as 
the first part of the question is concerned, it is 
not true that the Air India is earning its profit 
only from the Gulf. But, as far as the per-
centage is concerned, yes- lt was 33 per cent 
in 1992-93, 30 per cent in 1993-94 and 
almost 29 per cent in 1994-95 i.e. almost 
l/3rd of the total earnings. So, when we Veep 
that in mind, it is true that the maximum 
profit and revenue we have from the Gulf. 
But, at the moment, we don't have any 
proposal for reducing the fare between the 
Gulf and India. 

SHRIMATI JAYANTHI NATARAJAN: 
At least do not raise that! 

SHRI GHULAM NABI AZAD: Because it 
is mostly according to the IATA that the fares 
are being fixed-Regarding the second part, as 
far as bilateral negotiations with other 
countries are concerned, the basis is 
reciprocity of opportunities and mutuality of 
benefits. Sometimes even commercial 
agreements are signed. In the reciprocity, it is 
ensured that the rights obtained by India are 
the same as those granted to the airlines 
operated by foreign countries. However, if 
any party is not in a position to exploit the 
opportunities fully? then the commercial 
agreements are entered into to balance the 
benefits of both the contracting countries. 
Suppose, 'A' country comes to my country 
and if I do not substitute with equal strength 
of aircraft, then we enter into some agreement 
to compensate that. Why should there be only 
unilateral agreements? These agreements are 
either joint ventures or whole arrangements or 
block seats or load-sharing arrangements or 
cash compensation. I think, these are the 
things we have with most countries. 

MR. CHAIRMAN: Shri Ashok Mitra. 

SHRI ASHOK MITRA: Sir there are, of 
course, aspects of mutuality 

of interest and profit-earning. Apart from that 
there is also an issue of our trying to cultivate 
friends, new friends and keeping on to old 
friends in this particular area because of the 
sensitive nature of development all around. 
Given this context, would the Minister kindly 
consider why not we, as a big country, go out 
of our way to occasionally give them conces-
sions which may not quite follow the rules of 
the game of mutuality of interest? 

SHRI  GHULAM  NABI     AZAD:   Sir, 
this is considered on a case-to-case basis. 

SHRI H. HANUMANTHAPPA: The hon. 
Minister has said that fares are being 
controlled by IATA and he is not in a 
position to reduce fares to Gulf countries. 
Private operators in the country, even though 
on the tickets the fare is shown do give 
thousands of rupees as concession to compete 
with the Indian Airlines. Has this come to the 
notice of the Minister? If so, will he check up 
and stop such malpractices? 

SHRI GHULAM NABI AZAD: sir, as far 
as the local operators are concerned, they are 
not controlled by IATA. 

SHRI H. HANUMANTHAPPA: Then 
how is the Indian Airlines competing? 
(Intemiptions) Your passengers are taken 
away by being given concessions. 

SHRI GHULAM NABI AZAD: Com-
petition is competition, (lnterruptions) 
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SHRI AJIT P. K. JOGI: The second part of 
my supplementary was very clear wherein F 
said that the agreements which you had 
entered into with your Union went contrary 
to the Presidential directive. The agreement 
says that the minumum qualifying service 
should be ll years-SC/ST officers would not 
be available with ll years of service. That 
means whatever you are trying to give 
through the Presidential directive you are 
taking it away because of this agreement 
which you have entered into with the Union. 
My supplementary, second part was 
specifically directed at that. That has not 
been answered,   Sir. 

SHRI GHULAM NABI AZAD: Sir, I do 
not have the information at the moment 
because, as the hon. Member has said, this is 
an agreement between the management and 
the Union. I will get the reports and keep  the 
hon. Member informed. 
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SHRI AJIT    P. K. JOGI: I do not 

want to     embarrass you by quoting the 
figures, but I have the figures. 

MR. CHAIRMAN: Let us not say "African 
countries", why not "good countries?" 

SHRI GHULAM NABI AZAD: As far as 
I think, the hon. Chairman must have visited 
Africa. I think South Africa is one of the best 
countries of the world. Let me say that. 

SHRI AJIT P. K. JOGI: That is certainly 
not the answer. That goes against the spirit of 
my question. What I am requesting is this; 
"Please look into it and see that they ate sent 
to good countries". 

SBRI    GHUAM NABI AZAD : 
South Africa is one of the best countries. So, 
far as posting is concerned . 

 
SHRI GHULAM NABI AZAD: As far as 

the Commercial Department is concerned, out 
of the total foreign postings of 98, 22 are 
from the SCs/ STs. gain the Commercial 
Department is supposed! to be a prize 
posting. 1 was told by the lion. Member there 
that they are put in other places which are not 
important. I think, as far as Air India, or for 
that matter, Indian Airlines is concerned, the 
Commercial Department is supposed to be a 
prize posting. Out of 98 their member in 
foreign posting is 22. 

I have already said that T do not have 
countrywise figures. 

As far as the Computer and Com-
munication Department is concerned, trie 
total foreign postings are four, and out of 
four, two are from the STs. 
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As far as the Department of Engineering is 
concerned, the total foreign postings are 
seven, and four are from the ST. 

In the Airport Services Department, there 
is one foreign posting. There is none from 
the SCs. 

In the Operation Department, there is only 
one. 

So, I must say that as far as foreign 
postings, particularly in the Commercial 
Department, are concerned, it is okay. 

If hon. Members want that these persons 
should be posted to countries other than the 
South African countries, I have no hesitation 
in saying that we do not have any problem in 
shifting them to other countries. 

:   SHRI AJIT P. K. IOGI: What about 
Vayudoot? 

SHRI GHULAM NABI AZAD; Vayudoot 
is still in the process after this was merged in 
the Indian Airlines-We wanted 50 to 60 per 
cent of them to be merged in the Indian 
Airlines and the rest in Air India and the 
Airports Authority. 

SHRI AJIT P. K. JOGI: Vayudoot had no 
reservation for the SCs/STs. When you merge 
them with Air India and Indian Airlines the 
number would come down. How are you 
going to take care of that? This is what I am 
asking. 

SHRI GHULAM NABI AZAD; When full 
merger will take place, it will be reassessed. 

SHRI AJIT P. K. JOGI: It is already taking 
place. The process has already begun. 

SHRI GHULAM NABI AZAD: It is just a 
Division at the moment. 

MISI SAROJ KHAPARDE: Sir, thank you 
*       much for giving me    the 

opportunity. My supplementary arises out of 
the statement pr the written reply given by 
the Minister. 

As he has said in the statement, as on 
1.1.95, 3,726 Scheduled Caste and 1,001 
Scheduled Tribe employees were working in 
the Air India. I would like to know from the 
hon. Minister the total number of em-loyees 
in Air India. How do these numbers, 3,726 
and 1,001, compare with the total vacancies? 
What is the backlog according to this percen-
tage? Finally, I would like to know from the 
hon. Minister the time by which this backlog 
would be cleared. What is the plan of action 
of the Government? 

SHRI GHULAM NABI AZAD: Sir, I have 
already replied to this question. 

MISS SAROJ KHAPARDE: I want to 
know the plan of action- You have answered 
it, but you have not answered it completely. 

SHRI GHULAM NABI AZAD: I have 
answered completed that the backlog is 77 in 
the case of SCs and 163 in the case of STs. 

MISS    SAROJ     KHAPARDE   : 
What is the concrete action plan of the 
Government for Air India? 

SHRI GHULAM NABI AZAD: As far as 
the concrete plan is also concerned, I have 
already said that a special recruitment drive 
was launched.    In  1992,  27 SC/ST posts    
were 

filled;  
 I have said that as 

far as other postg are    concerned, the backlog 
is 77 and 63. We are launching 

a
special drive. 

MISS SAROJ KHAPARDE: What is the 
total number of Scheduled Caste and 
Scheduled Tribe employees in Air India as a 
whole? 
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SHRI GHULAM NABI AZAD; Sir, she 
has herself mentioned the total number. 

MISS SAROJ KHAPARDE: I want to 
know the total number. I was mentioning 
what you mentioned in your statement. 

SHRI GHULAM NABI AZAD: Sir, she 
has herself said that it is 3,726. 

MISS SAROJ KHAPARDE: The total SC 
and ST employees? 

SHRI GHULAM NABI AZAD; That is it. 

MISS SAROJ KHAPARDE There are 
only 3,726 SC employes? What about the 
ST? 

SHRI GHULAM NABI AZAD; That is  
SC/ST. 

SHRI HIPHEI: Sir, the, merger of 
Vayudoot with the Indian Airlines and the 
Air India has taken three years. According to 
the hon. Minister's reply, the final decision is 
yet to be taken. When do I expect the final 
decision that the Vayudoot is merged with 
Air India or the Indian Airlines in toto? 

In North-Eastern India, particularly in 
Mizoram, since the Vayudoot flight is very 
very much regularly irregular and since we 
do not have any other means of communi-
cation and we do not have any other airline, 
the only route we have is Silchar and Aizawl. 
When the Vaydoot service is irregular and we 
do not have other means of communication, I 
would like to know whether this merger issue 
will be decided immediately pr an alternative 
arrangement will be made for North-East 
India. 

SHRI GHULAM NABI AZAD: Sir, first 
of all, this question does not arise because 
this was totally regarding the representation 
and backlog of SC/ST vacancies in Air India. 
But 

just for the benefit of the hon-Member, I may 
point out that I did not say that the merger is 
complete, because the merger does take a lot 
of time. It is not just an oevrnight affair, 
because the other airline with which it gets 
..merged, has to accept it and the vacancies 
availability is also a question, As far as the 
Indian Airlines is concerned, most of the 
employees of the Vayudoot have been 
absorbed in the Indian Airlines. But as far as 
the Air India and the Airports Authority are 
concerned, we have not been able to do so. 
We are in the process of doing so. 

As far as the North-Eastern States are 
concerned, we have, of course, the problem 
of shortage of aircraft. The shortage is 
basically because of the terrain. Wherever we 
have good airports available with us, we are 
operating with Boeing 737. But, most of the 
airports are very small airports, where 737s 
cannot land and there is no scope for 
expansion of the airports, even if we desire to 
do so. So, the only way left is to have only 
smaller types of aircraft. As far as Dornier is 
concerned, we have grounded it. We have 
pulled out two or three Dorniers, which were 
spread in the Southern part of the country and 
pushed them into service in the North-
Eastern part of the country for the benefit of 
our friends and passengers there. We are 
trying our level best to see that services are as 
regular as they should be- 

SHRI HIPHEI: Still there should be some 
alternative arrangement. 

SHRI JAGESH DESAI:     Compensation 
is the only answer. 

Television stations in    the country 

*565. DR.    SHRIKANT    RAM-
CHANDRA JICHKAR: Will the Minister OF        
INFORMATION AND BROADCASTING    
be pleased   to state: 


